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Mr. Chirag Jain and Mr. Nishanth Patil, Advocates 

for Respondent No. 5. 
  

 

 

 

 

 

O R D E R 
 

20.01.2020  Learned Counsel for both the parties state that pleadings in 

this matter are complete. Learned Counsel for both the sides may file their 

respective brief Written Submissions, not more than three pages, making 

reference to the page numbers. Learned Counsel for the parties will share copies 

of their Written Submissions.  

 List the Appeal ‘For Admission (After Notice)’ on 18th February, 2020. 

 
          [Justice A.I.S. Cheema]

    Member (Judicial) 
 

 
 

(Kanthi Narahari) 
Member(Technical) 
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